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Posts held by Members of S.C. & S. T 
in N.C.E.R.T. 

3147. SHRI B. K. DASCHOWDHUR.Y: 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state : 

(a) whether in the National council of Edu-
cational Research and Training the 'number of 
posts held by persons belonging to Scheduled 
Castes and Scheduled Tribes is much less 
than the required quota reserved for them; 

(b) if so, the number of the posts held 
by them in relation to the total posts in diffe-
rent categories; and 

(c) how his Ministry proposes to increase 
the intake of Scheduled Castes and Scheduled 
Tribes in the said organisation? 

(c) The Executive Committee of the. 
Council issues directives in conformity with 
existing Government orders on matters, like 
this. The Regulations of the Council promu-
lgated recently contain necessary provision 
for the reservation of posts for persons be-
longing to the Scheduled Castes and Sche-
duled Tribes in accordance with the orders. 
issued by the Government of India from time 
to time. The Council has also proposed that 
all future posts be reserved for Scheduled 
Caste/Scheduled Tribe candidates until the 
deficiency in tileir representation is made up. 

Demand for Electrically Operated Cranes 
for use at Ports in Gujarat 

3148. SHRI JADEJA : Will the Minister 
of SIDPPING AND TRANSPORT be 
pleased to state : 

(a) whether Government of Gujarat has 
demanded from the Centre elec-trically 
operted cranes for loading and unloading 
cargo at ports in Gujarat, especially in 
Dedi Port; and 

(b) if so, the reasons why their demand for 
electrically operated cranes has not been 
met ? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAJ BAHADUR) : (a) No. 

(b) Does not arise. 

Storage facilities at Dedi Port in Gujarat 

3149. SHRJ JADEJA: Will the Minister 
of SHIPPING AND TRANSPORT be pleased 
to state : 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCIAL 
WELFARE AND IN THE DEPARTMENT 
OF CULTURE (SHRl D.P. YADAVA) : 
(a) In February 1970 the Government of 
India in the Ministry of Home Affairs 
issued instructions to the effect that 
Government orders regarding reservations 
for Scheduled Castes and Scheduled Tribes 
should also be followed in all respests by auto-
nomous bodies like the National Council of 
Educational Research and Training, which 
are registered under the Societies Registr-
ation Act. The Council had even earlier 
been stating, at the time of advertising vacant 
posts, that other things being equal prefe-
rence would be given to candidates belonging 
to Scheduled Castes and Scheduled Tribt:s. 
Even so the numbers of posts held by persons 
belonging to Scheduled Castes and Scheduled 
Tribes are much less than the quota reserved 
for them under the Government order of Feb-
ruary 1970 referred to above. 

(a) whethr the storage facilitie~ provided 
(b) The numbers of posts held by Sche· at Dedi port in Gujarat are insufficient; 

duled Castes/Scheduled Tribes empuloyees 
in Delhi are as follows: 
----------~- ---·--

Category 

Class I 
Class II 
Class III 
Class IV 

Held by Schedu- Toal posts 
led Caste/Sche- sanctionea. 
duled Tribe 

3 
I 

27 
63 

262 
87 

637 
235 

(b) if so, whether Government propose 
to construct more godowns there, if 
so, by what time; and 

(c) if not, the reasons therefor ? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS· 
PORT (SHRI RAJ BAHADUR) : (a) to (c) . 
Dedi is a minor port and the development of 
minor ports is the responsibility of the State 
Governments concerned. The Government of 
Gujarat have been requested to furnish mate-




